
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

0.A.No.646/2004

Friday, this the 26th day of March, 2004

Hon'ble Shri Kuldip Singh, Member (A)

Prakash s/o Late Chri Harchand
Village Macchari, PC Daurala

2. Bale s/o Late Ghri Marohand
Village Macchari, PO Daurala
Distt. Meerut, Uttar Pradesh

3. Dev Anand s/o Prakash
Village Macchari, PO Da-jrala

W Distt. Meerut, Uttar Pradesh.

^ 4. Krishna w/o Bale
# Village Macchari, PC Daurala

Distt. Meerut, Uttar Pradesh
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Union cf India

through Secretary "Agi icu1tura'
Krishi Bhawan, Nev; Delhi

Indian Council cf Agr-'cultur
Krishi Bhawan, through its rirectcr
Library Avenue, New Delhi

Simla Himachal Pradesh
through its Director

Modipurarri, Meerut
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Allowed as prayed. Dismissed as withdrawn.

Idip SingI
Member (J)

( KUldip Singh )


